n

s)
VERSUS
REG STRAR, HI GH COURT OF JUDI . AT ALLAHABAD & ORS. Respondent (s)
(Wth appln. for stay and office report)
W TH
Crl.A Nos. 1235/ 2015 & 1237/2015
(Wth applns. for stay and Office Report)
Date : 11/01/2016 These appeals were called on for hearing today.
CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH
HON BLE MR. JUSTI CE ADARSH KUMAR GOEL
For Appell ant(s) M . Shashindra Tri pathi, Adv.
For M. Debasis M sra, Adv.
For Respondent (s)
UPON hearing the counsel the Court nmade the follow ng
ORDER
State of Uttar Pr adesh be added as a p
arty
respondent .
| ssue notice by speed post to t he new y a
dded
respondent-State, returnable on 29th February, 2016, which
shal |l al so be served upon its Standi ng counsel .
Prof orma respondents need not be served.
Interimrelief granted earlier, shall continue till
4t h March, 2016.
Signature Not Verified
(Sarita Purohit) (Sneh Bal a Mehra)
Digitally signed by
Sarita Purohit
Date: 2016.01. 14
Court Master Assi stant Regi strar
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